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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 27.04.2026 (MONDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Delivery of Judgment 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
1.  Comp App (AT) (CH) 

(Ins) No. 250/2024 
 

Imperial Coastal Infra 
rep by K Subba Raju, 
Managing Partner 
Vs 
Liquidator, IVRCL Ltd 
(Under Liquidation) & 
3 Ors. 

Mr. CVK Reddy Mr. Nithyavendhan K 
R1 R2 

 

For Delivery of Order 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
2.  Comp App (AT) (CH) 

(Ins) No. 205/2026 
B Nirmal Kumar 
Vs 
K J Vinod, RP 

WITH 

Mr. Vairava 
Subramanian 

 

3.  Comp App (AT) (CH) 
(Ins) No. 206/2026 

B Kamlesh Kumar 
Vs 
K J Vinod, RP 

WITH 

Mr. Vairava 
Subramanian 

 

4.  Comp App (AT) (CH) 
(Ins) No. 207/2026 

B Anand Kumar 
Vs 
K J Vinod, RP 

WITH 

Mr. Vairava 
Subramanian 

 

5.  Comp App (AT) (CH) 

(Ins) No. 208/2026 

N Rekha 

Vs 
K J Vinod, RP 

Mr. Vairava 

Subramanian 
 

6.  IA No. 520/2026 
(For Direction) 
in 
Comp App (AT) (CH) 
(Ins) No. 26/2026 
For Stay 

IA No. 60/2026 
For Exemption 
IA No. 61/2026 
 

M Shanmugam 
Vs 
Tamilnad Mercantile 
Bank Limited & Anr. 
 

 

WITH 

Ms. Raveena Paniker  Mr.AG Sathyanarayana 
For Caveator 

7.  IA No. 521/2026 
(For Direction) 
in 
Comp App (AT) (CH) 
(Ins) No. 27/2026 
For Exemption 
IA No 62/2026 
For Stay 
IA No. 63/2026 

S Chandra 
Vs 
Tamilnad Mercantile 
Bank Limited & Anr. 

Ms. Raveena Paniker  Mr.AG Sathyanarayana 
For Caveator 

 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
8.  Comp App (AT) (CH) 

(Ins) No. 202/2026 

For Exemption 
IA No. 578/2026 
For Direction 
IA No. 579/2026 

GCA & Co 
Vs 

DRA Industries Ltd 
 

Mr. Kumarpal R 
Chopra 

 

 

Defective Cases 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
9.  Comp App (AT) (CH) 

(Ins) No. 231/2026 
(With defects) 

State Bank of India  
Vs 
Mallampati Madhu 
 

Mr. Pranava Charan  

10.  Comp App (AT) (CH) 

(Ins) No. 232/2026 
(With defects) 

State Bank of India  

Vs  
Nama Seethaiah 
 

Mr. Pranava Charan  

11.  Comp App (AT) (CH) 
(Ins) No. 233/2026 
(With defects) 

State Bank of India  
Vs 
Kamma Srinivasa Rao 
 

Mr. Pranava Charan  

12.  Comp App (AT) (CH) 
(Ins) No. 245/2026 
 
(With defects) 

G. Madhusudhan Rao 
Liquidator for Sarda 
Agro Oils Limited 
 

Mr. Jerin Asher Sojan  

 

For Orders 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
13.  Comp App (AT) (CH) No. 

14/2024 
Annavajhala 
Ramanand 
Vs 
Lakshmi Sujatha 
Tummala & 5 Ors 
 

Mr. Y Suryanarayana Mr. P Bhaskar R1 

14.  Comp App (AT) (CH) No. 
129/2025 
For Exemption 
IA No. 1439 & 
1440/2025 

Jaber Abdul Wahab & 
2 Ors 
Vs 
TP Anilkumar & 3 Ors. 

WITH 

Mr. Edward James Ms.Shruti Khanijow 
R1-R4 

15.  Comp App (AT) (CH) No. 
130/2025 
For Exemption 

IA No. 1442/2025 
For Direction 
IA No. 1828/2025 

Pulikkal Veetil Abdul 
Wahab 
Vs 

TP Anilkumar & 3 Ors. 
WITH 

 

Mr. Edward James Ms.Shruti Khanijow 
R1-R4 

16.  Comp App (AT) (CH) No. 
131/2025 
For Exemption 
IA No. 1444/2025 
 

Indus Motor Company 
Private Limited & Anr. 
Vs 
TP Anilkumar & 3 Ors. 

WITH 

Ms. Rupal Bhatia Ms.Shruti Khanijow 
R1-R4 

17.  Comp App (AT) (CH) No. 
132/2025 
For Exemption 
IA No. 1454/2025 
 

Ajmal Abdul Wahab & 
Anr. 
Vs 
TP Anilkumar & 3 Ors. 
 

Mr. Edward James Ms.Shruti Khanijow 
R1-R4 
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18.  Comp App (AT) (CH) 
(Ins) No. 252/2025 

M Lalitha 
Vs 
K Parameswaran Nair 
RP, Samson and Sons 
Builders & Developers 
Pvt Ltd & Anr 
 

Mr. Vinay Mathew 
Joseph 

Mr. Liju V Stephen R2 

19.  IA No. 492/2026 
(For Additional Docs.) 
in 
Comp App (AT) (CH) 
(Ins) No. 434/2025 
Delay in refiling the IA 
IA No. 493/2026 

National Asset 
Reconstruction 
Company Ltd 
Vs 
SEW LSY Highways Ltd 

WITH 

Mr. VV Sivakumar Ms. Kopal Sharraf 

20.  IA No. 1592/2025 
(For Additional Docs.) 
in 
Comp App (AT) (CH) 
(Ins) No. 472/2025 
For Exemption 
IA No. 1341/2025 

SEW LSY Highways Ltd 
Vs 
National Asset 
Reconstruction 
Company Limited 

Ms. Kopal Sharraf Mr. VV Sivakumar 

21.  IA No. 594/2026 
(To Vacate Stay) 
in 
Comp App (AT) (CH) 
(Ins) No. 462/2025 
For Stay 
IA No. 1317/2025 
For Direction 
IA No. 593/2026 

State Bank of India 
Vs 
IDBI Bank Ltd & 3 Ors 

Mr. K Chandrasekaran Mr. Varun Srinivasan 
R1 
Mr. B Dhanaraj R2 
Mr. TKM Sai Krishnan 
R3 

22.  IA No. 1771/2025 
(For Condone Delay) 
in 
Comp App (AT) (CH) 
(Ins) No. 638/2025 

Canbank Factors Ltd 
Vs 
K Raj Gopal Rao 
Personal Guarantor of 
Vensa Laboratories Pvt 
Ltd 

WITH 

Mr. V Arvind Rajagopal  

23.  IA No. 1773/2025 
(For Condone Delay) 
in 
Comp App (AT) (CH) 
(Ins) No. 640/2025 
 

Canbank Factors Ltd 
Vs 
V Nageswara Rao 
Personal Guarantor of 
Vensa Laboratories Pvt 
Ltd 

Mr. V Arvind Rajagopal  

24.  IA No. 279/2026 
(For Condone Delay) 
In 
Comp App (AT) (CH) No. 
23/2026 

Jana Rama Rao & Anr. 
Vs 
Elaine Info Solutions 
Pvt Ltd & 6 Ors. 

Mr. Abhishek 
Jenasenan 

Dr. SV Rama Krishna 
R1 

25.  IA No. 202/2026 
(For Additional Docs.) 
in 
Comp App (AT) (CH) 

(Ins) No. 49/2026 
For Stay 
IA No. 204 & 205/2026 
For Direction 
IA No. 206 & 207/2026 

Dr. Badri Prasad 
(Shareholder of the 
Corporate Debtor) & 
4 Ors 

Vs 
Alok Kumar Agarwal 
Erst RP, Furnace 
Fabrica (India) Limited 
& Anr. 

WITH 

Mr. Pawan Jhabakh Menon & Mankava R1 

26.  Comp App (AT) (CH) 
(Ins) No. 562/2025 

FF International Ltd & 
4 Ors 

Vs 
Alok Kumar Agarwal, 
RP of Furnace Fabrica 
(India) Limited 

WITH 

Mr. Pawan Jhabakh 
 

 

Menon & Mankava 
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27.  Comp App (AT) (CH) 
(Ins) No. 566/2025 

Dr. Badri Prasad 
(Shareholder of the 
Corporate Debtor) & 
5 Ors 
Vs 
Alok Kumar Agarwal, 
RP of Furnace Fabrica 
(India) Ltd & 5 Ors. 

Mr. Pawan Jhabakh Menon & Mankava 

28.  IA No. 476/2026 
(Delay in refiling) 
in 
Comp App (AT) (CH) 
(Ins) No. 102/2026 
For Exemption 

IA No. 307 & 309/2026 
For Stay 
IA No. 308/2026 

Gulam Mustafa 
Enterprises Pvt Ltd 
Vs 
Piramal Finance Ltd 

Mr. Arjun Rao Mr. Bendi Raviteja 
 

 
For Admission (After Notice) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
29.  TA (AT) No. 85/2021 

(Comp App (AT) No. 
173/2019 
For Stay 
IA No. 2070/2019 

Ramgad Minerals & 
Mining Ltd 
Vs 
I.G Kashinath & 4 Ors. 

WITH 
 

Mr. AM Ilango Ms. Fereshte Sethna R1 
R2 

30.  TA (AT) No. 86/2021 

(Comp App (AT) No. 
174/2019 
For Stay 
IA No. 2073/2019) 
 

Ramgad Minerals & 

Mining Ltd 
Vs 
I.G Kashinath & 4 Ors 
 

Mr. AM Ilango Ms. Fereshte Sethna 

R1 R2 

31.  TA (AT) No. 01/2023 
(Comp App (AT) No. 
387/2018) 

Mallina Bharathi Rao 
& Anr. 
Vs 
Gowthami Solvent Oils 
Ltd & 2 Ors. 

WITH 

Mr. TK Bhaskar Chandhiok & Mahajan 

32.  TA (AT) No. 85/2022 
(Comp App (AT) No. 
21/2020) 

Mallina Bharathi Rao 
& Anr. 
Vs 
The Gowthami Solvent 
Oils Ltd & Anr. 
 

Mr. TK Bhaskar Chandhiok & Mahajan 

33.  TA (AT) No. 20/2021 
(Comp App (AT) (Ins) 
No. 833/2019) 

Arangcons 
Vs 
Amit Chandrakant 
Shah, RP of BCIL Zed 
Ria Properties & 2 Ors 

WITH 

Mr. P Rishikesh Mr. Sanjay Gupta R1 
Mr. Amit Agrawal R2 

34.  TA (AT) No. 21/2021 
(Comp App (AT) (Ins) 
No. 860/2019 
For Stay 
IA No. 2625/2019 
For Exemption 
IA No. 2627/2019) 

Santhosh Ramalingam 
& 12 Ors 
Vs 
Amit Chandrakant 
Shah, RP of BCIL Zed 
Ria Properties & 2 Ors. 

WITH 

Mr. Adarsh Ramanujan Mr. Sanjay Gupta- R1 
Mr. Amit Agarwal R2 
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35.  TA (AT) No. 170-
171/2021 
(Comp App (AT) (Ins) 
No. 1094-1140/2019) 

BCIL Yelahanka 
Projects LLP through 
its authorised Rep 
Rachna Rego 
Vs 
Amit Chandrakant 
Shah, RP of BCIL Red 
Earth Developers India 
Pvt Ltd & 4 Ors 
 

Mr. Athiban Vijay Mr. Sanjay Gupta- R1 
Mr. Arun Karthik 
Mohan-R2, R4 
Mr. P Raj Kumar 
Jhabakh-R5 

36.  TA (AT) No. 51/2021 
(Comp App (AT) No. 
102/2019 
For Stay 

IA No. 1425/2019) 

Spectrum Power 
Generation Ltd & 3 
Ors. 
Vs 

M Kishan Rao & 42 
Ors 

WITH 

Mr. Anando Mukherjee Mr. Rahul 
Unnikrishnan 
R2b, R2c 
Mr. Yogesh K Jagia 

R1, R2a, R2d, R5- R10 

37.  TA (AT) No. 52/2021 
(Comp App (AT) No. 
137/2019 
For Stay 
IA No. 1767/2019) 

M Kishan Rao & 9 Ors 
Vs 
Spectrum Power 
Generation Ltd & 37 
Ors 
 

Mr. Yogesh K Jagia 
Mr. Rahul 
Unnikrishnan 
Mr. Krishna Dev 

Mr. Anando Mukherjee 

38.  Comp App (AT) (CH) 
No. 61/2021 
For Stay 
IA No. 698/2021 
For Exemption 
IA No. 700/2021 
For Directions 
IA No. 86 & 808/2023 
For Additional docs. 
IA No. 809/2023 
 

DRS Logistics Pvt Ltd 
& 4 Ors 
Vs 
Anjani Kumar Agarwal 
& 10 Ors 

 
 

WITH 

Mr. TK Bhaskar Mr. CV Shailandhran 
R1- R6 
Mr. Kushagra Pandit 
R7,R8 & R10, R11 

39.  Comp App (AT) (CH) 
No. 1/2022 
For Direction 

IA No. 192/2022 

Anjani Kumar Agarwal 
& 5 Ors. 
Vs 

DRS Logistics Pvt. Ltd. 
& 10 Ors 

Mr. CV Shailandhran Ms. Kriti Mewar 
R1 R2 R7 & R11 
Mr. TK Bhaskar- R3 

Mr. Kushagra Pandit 
R4, 
R5, R8 & R10 

40.  Comp App (AT) (CH) 
(Ins) No. 84/2024 

Madhu Desikan 
Liquidator, Connexions 
Retail Stores Pvt Ltd 
Vs 
Deutsche Bank 
 

Mr. B Ramana Kumar Mr.AG Sathyanarayana 

41.  Comp App (AT) (CH) 
(Ins) No. 166/2024 
For Exemption 
IA No. 440/2024 

Rythm Jain 
Vs 
Atlantic Spinning and 
Weaving Mills Ltd. 
Rep by its Liquidator, 
Sujata Chattopadhyay 

 
WITH 

Mr. Ankur Goel Mr. VV Sivakumar 

42.  Comp App (AT) (CH) 
(Ins) No. 177/2024 
For Exemption 
IA No. 484/2024 

Rythm Jain 
Vs 
Atlantic Spinning & 
Weaving Mills Ltd. 
Rep by its Liquidator 
Sujatha Chattopadhyay 
 

WITH 

Mr. Ankur Goel Mr. VV Sivakumar 
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43.  Comp App AT) (CH) 
(Ins) No. 199/2024 

Atlantic Spinning and 
Weaving Mills Ltd 
Rep. by its Liquidator 
Sujata Chattopadhyay 
Vs 
Somil K. Ne. Gandhi 
Proprietor, Sir Cloth 
Manufacturer Co & 
3 Ors. 

WITH 

Mr. VV Sivakumar Mr. Ankur Goel R1 

44.  Comp App (AT) (CH) 
(Ins) No. 252/2024 

Atlantic Spinning and 
Weaving Mills Ltd. 
Rep by its Liquidator, 
Sujata Chattopadhyay 

Vs 
Rythm Jain & 2 Ors 
 

WITH 

Mr. VV Sivakumar  

45.  Comp App (AT) (CH) 
(Ins) No. 103/2025 
For Exemption 
IA No. 283 & 284/2025 
For Stay 
IA No. 285/2025 

Sansar Investment & 
Finance Company Pvt 
Ltd 
Vs 
Atlantic Spinning & 
Weaving Mills Ltd. 
Through its Liquidator 
Sujata Chattopadhyay 
& 2 Ors. 

WITH 

Mr. Ankur Goel Mr. VV Sivakumar- R1 

46.  Comp App (AT) (CH) 
(Ins) No. 104/2025 
For Exemption 
IA No. 286 & 289/2025 
For Stay 
IA No. 287/2025 
For Additional docs 
IA No. 288/2025 

Rythm Jain & Anr. 
Vs 
Atlantic Spinning and 
Weaving Mills Ltd & 2 
Ors 

Mr. Ankur Goel Mr. VV Sivakumar- R1 

47.  Comp App (AT) (CH) No. 

158/2025 
For Stay 
IA No. 1638/2025 
For Additional Docs 
IA No. 1639/2025 
To Dispense with 
IA No. 1642/2025 
For Direction 
IA No. 589/2026 
To Adv. Hg. 
IA No. 637 & 502/2026 
 

Aubergine Properties 

Pvt Ltd & Anr. 
Vs 
Axis Trustee Services 
Ltd 

 
WITH 

 

Mr. TS Suresh Mr. MV Swaroop 

48.  Comp App (AT) (CH) 
No. 159/2025 
For Stay 
IA No. 1646/2025 
For Additional Docs 
IA No. 1647/2025 
To Dispense with 
IA No. 1648/2025 
Delay in refiling 
IA No. 1649/2025 
(With defects) 
 

Aubergine Properties 
Pvt Ltd & Anr. 
Vs 
Nehal Akther & Anr. 
 

Mr. TS Suresh Mr. Keerthikaran 
Murali 
For Caveator 

49.  Comp App (AT) (CH) 
(Ins) No. 336/2024 
For Stay 
IA No. 914/2024 

Nakshatra Feeds India 
Pvt Ltd 
Vs 
Dantu Indu Sekhar, RP 
of Nexus Feeds Ltd. 

WITH 

Mr. Avinash Krishnan 
Ravi 

Ms. Mumaneni Vazra 
Laxmi 
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50.  Comp App (AT) (CH) 
(Ins) No. 479/2024 
For Stay 
IA No. 1318/2024 

Nakshatra Feeds India 
Ltd. 
Vs 
Dantu Indu Sekhar, RP 
of Nexus Feeds Ltd 

Mr. RS Sravan Kumar Ms. Mumaneni Vazra 
Laxmi 

51.  Comp App (AT) (CH) 

(Ins) No. 260/2025 
For Exemption 
IA No. 738/2025 
For Stay 
IA No. 739/2025 
For Urgent listing 
IA No. 740/2025 

Mandava Prabhakara 

Rao, Suspended 
Director of the 
Corporate Debtor 
Vs 
Navneet Kumar Gupta, 
RP of NSL Nagapatnam 
Power and Infratech 
Ltd & 5 Ors 

WITH 

Mr. VVSN Raju Mr. Pulkit Deora R1 

Mr. Vinod Kumar R2 
Mr. Amir Bavani R3 
Ms. Manjushree Mitra 
R6 

52.  Comp App (AT) (CH) 
(Ins) No. 282/2025 
For Stay 
IA No. 790/2025 

Mandava Prabhakara 
Rao, Suspended 
Director of NSL 
Nagapatnam Power and 
Infratech Ltd. 
Vs 
Navneet Kumar Gupta, 
RP of NSL Nagapatnam 
Power & Infratech Ltd. 
& 2 Ors 

WITH 

Mr. VVSN Raju Mr. Pulkit Deora R1 
Mr. Vinod Kumar R2 
 

53.  Comp App (AT) (CH) 
(Ins) No. 289/2025 
For Exemption 
IA No. 824/2025 
For Stay 
IA No. 825/2025 

Rashmi Metallurgical 
Industry Pvt Ltd 
Vs 
Navneet Kumar Gupta 
RP, NSL Nagapatnam 
Power and Infratech 
Ltd & 2 Ors. 

WITH 

Mr. Thriyambak J 
Kannan 

Mr. Pulkit Deora R1 
Mr. Vinod Kumar R2 
Mr. Amir Bavani R3 

54.  Comp App (AT) (CH) 
(Ins) No. 290/2025 
For Stay 

IA No. 827/2025 
For Exemption 
IA No. 828/2025 

Rashmi Metallurgical 
Industry Pvt Ltd 
Vs 

Navneet Kumar Gupta 
RP, NSL Nagapatnam 
Power and Infratech 
Ltd & Anr 
 

Mr. Thriyambak J 
Kannan 

Mr. Pulkit Deora R1 
Mr. Vinod Kumar R2 
 

55.  Comp App (AT) (CH) 
(Ins) No. 419/2025 
For Exemption 
IA No. 1199/2025 

SREI Equipment 
Finance Limited 
Vs 
Kothavalsa 
Infraventures Pvt Ltd 
 

Mr. Anant Merathia Mr. Anando Mukherjee 
Mr. Vishnu Mohan 

56.  Comp App (AT) (CH) 
(Ins) No. 580/2025 

RKJ Enterprises 
Vs 
S. Sanjeevi 
 

Ms. Jayanthi K Shah Mr. A. Akash Balagee 

57.  Comp App (AT) (CH) 
(Ins) No. 636/2025 

Canbank Factors Ltd 
Vs 
J Krishna Rao 
Personal Guarantor of 
Vensa Laboratories Pvt 
Ltd. 

WITH 

Mr. V Arvind Rajagopal  

58.  Comp App (AT) (CH) 

(Ins) No. 637/2025 

Canbank Factors Ltd 

Vs 
K Hanumantha Rao 
Personal Guarantor of 
Vensa Laboratories Pvt 
Ltd. 

WITH 

Mr. V Arvind Rajagopal  
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59.  Comp App (AT) (CH) 
(Ins) No. 639/2025 

Canbank Factors Ltd 
Vs 
D Rama Linga Raju 
Personal Guarantor of 
Vensa Laboratories Pvt 
Ltd. 

Mr. V Arvind Rajagopal  

60.  Comp App (AT) (CH) No. 
19/2026 

Canalta Steels and 
Alloys India Pvt Ltd 
Vs 
Mira Alloy Steels Pvt 
Ltd & 3 Ors. 

Mr. CV Shailandhran Mr. R Vidhya Shankar 
R2 R3 

61.  Comp App (AT) (CH) No. 
20/2026 
For Stay 

IA No. 268/2026 
Interim Injunction 
IA No. 269/2026 
 

Canalta Steels and 
Alloys India Pvt Ltd 
Vs 

Mira Alloy Steels Pvt 
Ltd & 4 Ors. 

Mr. CV Shailandhran Mr. R Vidhya Shankar 
R2 R3 

62.  Comp App (AT) (CH) 
(Ins) No. 47/2026 
For Stay 
IA No. 473/2026 
(With Defects) 

Nezee Basheeruddin & 
Anr. 
Vs 
Alok Kumar Agarwal, 
RP of Furnace Fabrica 
(India) Ltd & 2 Ors 

Mr. Pradeep Joy  

63.  Comp App (AT) (CH) 
(Ins) No. 131/2026 

Vattam Mahesh Kumar 
HUF, Proprietor of 
Vattam Steels 
Vs 
Janapriya Nirmaan 

Conglomerate Pvt Ltd 
 

Mr. Sandeep Kumar 
Ambalavanan 

Mr. S Karthik 
For Caveator 

64.  Comp App (AT) (CH) 
(Ins) No. 217/2026 
For Stay 
IA No. 614/2026 
For Exemption 
IA No. 615/2026 

 

Prakash Oil Depot 
Vs 
G. Madhusudan Rao 
Liquidator for Sarda 
Agro Oils Ltd 

Ms. Tanushree Arvind  

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
65.  Comp App (AT) (CH) 

(Ins) 60/2023 
For Stay 
IA No. 224/2023 

Bank of India, 
Perambalur 
Vs 
Jayasree M, Liquidator 
of Vasan Construction 
Company Pvt Ltd& Anr 

WITH 

Mr. R Umasuthan Mr. B Dhanaraj-R1 

66.  Comp App (AT) (CH) 
(Ins) No. 76/2023 
For Stay 
IA No. 273/2023 

Canara Bank, 
Perambalur 
Vs 
Jayasree M, Liquidator 
of Vasan Construction 
Company Pvt Ltd & 
Anr 
 

Mr. R Umasuthan Mr. B Dhanaraj-R1 

67.  Comp App (AT) (CH) 
(Ins) No. 140/2024 
For Stay 
IA No. 376/2024 

Reichindia Pharma 
Ltd. Rep by its 
Managing Director 
Syam Sunder Chidara 
 

Mr. CV Shailandhran 
Mr. Ujjwal Jain 

 

 

 

 



 

9 
 

02.00 PM 

 

In the Court of Hon’ble Mr. Justice N Seshasayee, Member (Judicial), 

Hon’ble Mr. Jatindranath Swain, Member (Technical) 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
1.  Comp App (AT) (CH) 

(Ins) No. 97/2026 
 

V. Venkata Sivakumar 
Erstwhile Liquidator of 
The Jeypore Sugar Co. 
Ltd 
Vs 
Rakesh Sharma 
Chairman & Managing 
Director, IDBI Bank Ltd 
& Anr. 

Mr. V Venkata 
Sivakumar 

 

 
For Orders 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
2.  IA No. 1786/2025 

(For Condone Delay) 
in 
Comp App (AT) (CH) 
(Ins) No. 643/2025 
For Stay 
IA No. 1787/2025 

The Regional Provident 
Fund Commissioner II/ 
Recovery Officer, 
Employees' Provident 
Funds Organisation 
Vs 
CA V Venkata 
Sivakumar, Liquidator 
of Rathna Stores Pvt 
Ltd & 2 Ors. 

Mr. PK Panneerselvam  

 
For Admission (After Notice) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
3.  Comp App (AT) (CH) 

No. 23/2025 
For Stay 
IA No. 361/2025 

Ranga Raju Kosuri & 
Anr. 
Vs 
Paradise Ventures Pvt 
Ltd & 10 Ors 

Ms. Madhavilatha 
Lokireddy 

Ms. S Kavitha Rani, 
PCS R1-R4 
Ms. Indraganti Madhu 
Sarma- R6 R7 R10 R11 

4.  Comp App (AT) (CH) 
No. 40/2025 
For Stay 
IA No. 522/2025 
For Exemption 
IA No. 524/2025 
For Additional Docs. 

IA No. 525/2025 

Krishna Reddy 
Vs 
Ranga Raju Kosuri & 
11 Ors 
 

WITH 

Mr. CA Venkata 
Sivakumar 

 

5.  Comp App (AT) (CH) 
No. 35/2025 
For Stay 
IA No. 497/2025 

Krishna Reddy 
Vs 
Ranga Raju Kosuri & 
11 Ors 

Mr. CA Venkata 
Sivakumar 

 

6.  Comp App (AT) (CH) 
(Ins) No. 377/2025 
For Direction 

IA No. 1651/2025 
For Direction 
IA No. 246/2026 

CA V Venkata 
Sivakumar, Erstwhile 
Liquidator of The 

Jeypore Sugar Co. Ltd. 
Vs 
S. Hari Karthik 
Liquidator of The 
Jeypore Sugar Co. Ltd 
& 2 Ors 
 

Mr. V Venkata 
Sivakumar 
Party-in-person 

Mr. J Manivannan R1 
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7.  Contempt Case (AT) 
No. 5/2023 
in 
Comp App (AT) (CH) 
(Ins) No. 302/2021 

Venkata Sivakumar V, 
Erstwhile Liquidator of 
The Jeypore Sugar Co. 
Ltd 
Vs 
Rajesh Kumar, General 
Manager-IBBI & 3 Ors 

Mr. V Venkata 
Sivakumar 
Party-in-person 

Mr. SR Sundar- R1-R3 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
8.  Comp App (AT) (CH) 

(Ins) No. 56/2022 
Joint Lender Forum 
Vs 
S. Siva Sundar & 3 Ors 
 

Mr.S Sathiyanarayana Mr. S Kumaran-R2 R3 
Mr. V Venkata 
Sivakumar- R4 

 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 

be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and 

Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at:  

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: itsupport.chennai@nclat.gov.in , vcnclatchennai5@gmail.com  
6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

         VC Support – Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B.  (044-28880500),  

          or through email on e-mail ID: itsupport.chennai@nclat.gov.in , vcnclatchennai5@gmail.com 
 

Copy to:                             By the order of Hon’ble Member (Judicial) 

                                       Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 

 
 

mailto:itsupport.chennai@nclat.gov.in
mailto:vcnclatchennai5@gmail.com
mailto:itsupport.chennai@nclat.gov.in
mailto:vcnclatchennai5@gmail.com
http://www.nclat.nic.in/

